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BY CIRQJLATION 

t 

' 
C&JTRAL AQMINISTRATIYE TRIBUNAL. 

ALLAHABAD BB'JOi 
ALLAHABAD • 

Review Appl ication NO . ~ 2i 1995 
In -

Original Apglication No , 62! Qf 1994 

.. 

Allahabad this the J-t l \...."day of J~l996 

Hon ' bl e or . R.K, Saxena. Member ( Jud.-4)_ 

1. Snt. Durga Devi , VV'o Late Shri S. P. srivastava 

, 

2. Jitendra Prakash srivastava, ~o Late Shri S. P. Sri­
vastava Both residing at 48 M. G. Marg, George Town , 
Allahabad. 

By Advocate sri A. B. L. srivastava 

Versus 

Union of India and Others 

Q..BQ.~.B 

•• •• • • • • 

By Hon ' ble Dr . R.K. Saxena . J.M. 

APPLlCAfiTS 

R;SPoNp 8'J T S 

This review application has been moved 

· against the order which was given on 28/9/95 . Ttle 

grounds taken in the review petition are that the 

finding recorded about limitation 

having not bee~g;nt, are not 
A 

and the applicant 

correct and be 

recalled. The review application is not moved to 

reassess the fi ndings a lread y r ecorded , I had 

considered the a,spe ct s on the point of limitation 
. 

a nd on the financi al posi tion of the applicant. 

Ther e is no new matter in the review application 

and thu s , I see no ground to interfere with the 

f indings alread y recorded , 

The r eview applicatil stands r ej e:ted. I 
I ~~!· 

( MEJIBEH ' J• ) I . 
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